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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION No. 293/2023
IN THE MATTER OF:
YOGESH MAINI ...APPLICANT

VERSUS

STATE OF PUNJAB & ORS. ...RESPONDENT(S)
STATUS REPORT ON BEHALF OF LUDHIANA IMPROVEMENT TRUST, FEROZE

GANDHI MARKET, LUDHIANA.

IT 1S MOST RESPECTFULLY SHOWETH:

1. That the present status report is in pursuance of the affidavit filed
by the trust on 10.10.2023 which is duly placed on record of this
Hon’ble courts.

2. Itis submitted that Ludhiana Improvement Trust in its various
schemes had removed interlocking tiles within a radius of 1 meter
around the periphery of roadside trees, so that the water can easily
permeate through the soil and assist in the natural growth of trees
and help in the advancement of green belts in the city, such a move
has been duly admired by the natives of the city. It is further again
submitted that tiles laid down alongside the trees and plants has
been removed within the area of 1.) Maharishi Balmik Nagar ,256
acres scheme 2.) Rajguru Nagar, 129 acres scheme 3.) Sant Ishar
Nagar 8.4 acres scheme and 4. ) Shaheed Bhagat Singh Nagar, 475
Acres Scheme besides other.

3. It is submitted that Ludhiana Improvement Trust has put up
interlocking tiles along the side-berms of roads in various schemes of
the city. In these regions, the residents constructed cemented
pathways leading to an increase in the berm level from the roads
resulting in the non-penetration of water into the soil and clogging of
water on the roads. Ludhiana Improvement trust acted upon the
above-mentioned problem by first getting proposals from the people,
political entities etc. thereby dismantling the cemented pathways
and replacing them with interlocking tiles. These tiles were laid down
on a two-layer bed. The bottom most layer or the sub-base layer is
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composed of wet mix which is composed of crushed aggregates,
stone dust etc. allowing easy penetration of water into soil. The layer
above the sub base layer is called base course which is composed of
coarse sand of specific grade and size. The topmost layer, also called
the wearing course of the surface is substituted by interlocking tiles
of definite strength. The water percolated through joints of the these
interlocking tiles, traveling through the base and sub base course and
ultimately penetrating into the soil bed. Thus, helping the
penetration of water.

That it is categorically emphasized Ludhiana improvement trust had
spent an amount to the tune of Rs 100 crore approximately on works
related to Interlocking tiles from 2021 to 2024 in its various schemes
like Maharishi Balmik Nagar, Shaheed Bhagat Singh Nagar, Rajguru
Nagar etc. That it is humbly submitted that in view of such an
expenditure incurred, the Ludhiana improvement trust is not in a
position to remove tiles from each and every site. The replacement
of already installed tiles will impose financial strain. It is further
submitted that the trust will prospectively comply with the orders of
installation of perforated tiles and in that regard will place a
resolution seeking resolution approval from state government in this
regard. Further, it is also emphasized that the interlocking tiles laid
down at the site of its respective infrastructural projects do not
involve the use of cement.

In addition to the above mentioned points, it is being stated that the
trust for the sake of protecting the environment has also developed
various areas coming under jurisdiction of Municipal corporation

Ludhiana by constructing and developing Leisure valleys in the below

mentioned regions:-

a. Construction of Leisure valley opposite DAV public school, Block -
G, BRS nagar in Ludhiana West constituency at an estimated cost
of Rs 241 lakhs.

b. Construction of Leisure valley at Haibowal in Ludhiana West
constituency at an estimated cost of Rs 279.72 lakhs.

c. Construction of Leisure valley in Ludhiana East constituency at an
estimated cost of Rs 414.20 lakhs.

d. Also, the plantation drive is carried out at an estimated cost of Rs
9.5 lakhs in Atam nagar constituency, Ludhiana.

It is worth mentioning here that the Trust in its various schemes have
installed these interlocking tiles in order to check the thriving
problem of dust from roads as per guidelines issued by Hon’ble
Tribunal in OA No. 681/2018. In addition, ample space is left for the
preservation of old trees and plantation of new plants and shrubs.
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It is submitted that in some areas that the level of interlocking tiles
has been kept equal to the metallic roads as premix carpet is
supposed to be laid there in near future. Thus, ultimately lowering
down the side of interlocking tiles with respect to the metallic roads
as prayed by the Applicant. If this modification is not practiced then
the level of side berms/ interlocking tiles will become much lower
than the metallic roads leading to vulnerable access for the cyclists
and pedestrians.

It is worth mentioning that Improvement trust office had already
allotted the work of Laying interlocking tiles in its Shaheed bhagat
singh nagar scheme vide dated — 15/03/2024 and almost 75 % work
has been completed.Now for compliance of Honourable National
Green Tribunal orders ,Improvement trust office have directed the
contractor of above said work vide letter no—4125 dated -
04/09/2024 to complete the remaining work as per Honourable NGT
orders and lay the remaining area with Perforated tiles. Now it is
submitted that the work of laying Perforated tiles has been started at
the site.The copy of letter together with the photographs has been
appended herewith as Annexure "A-1"

It is submitted that Improvement trust office have allotted the work
of laying perforated tiles on road berms in its development schemes
such as Maharishi balmik nagar, Rajguru nagar vide letter no—4885
dated-18/10/2024 and letter no—4884 dated-18/10/2024
respectively through E-tendering process .It is also submitted that
Improvement trust office’s upcoming projects of laying tiles on road
berms will be executed by laying Perforated tiles only. The copy of
work orders has been appended herewith as Annexure "A-2"

m

Executive Officer
Date: 21.10.2024 Improvement Trust, Ludhiana
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Annexure- 1

¥e3J &dId HUTT 2IAC JBiomtar

911-AT, WA.IT A &dg
TEe% I3,
BgrET |

HH 8. BE8S/4125 fH=t 04-09-2024

femr:- P/F Interlocking Tiles in Block- B, E, F & G in Shaheed Bhagat
Singh Nagar.

udas fem fous d niy § fer Te39 © 397 M9sT 3. 1496
gt 15-03-2024 TR niTe SA3T FaorT 7 | T H'aUd 3H&® J96 fefateas
ST 9% IJ &H WdTH HET I6™H UATS AT 99 HaUdl dH6S Js fefateas
B I3 goHt Qua fegmidar oels & AqT 3 udedfes oE® ®arE ©
JSH 13 I I5 | feR 3 femeT nis At.2t 2% I3 94 3 Baremi A1 Tst
TTEIST T BS® I8 3 W JUT M3 AIAT © MTH-UA Bdl T9u3T © 8 Hieg
ISR T U § &8 d TEI% HargE ¥9 AY3 gaH oIS 9 96| A Ba3 ©
He &9 iy g Jerfes ISt Afel I X Toust © nis-gnms 87 Hieg U9
g 25 d e maret wie | e 3 feger # & oEte saremt AT It
I5 8T A3 © ¥<® 3 3785 d9d sareht e w3 fasT & o garfenr 3fg
famr I R A BuT fEcgm e oetst € aae udedfes eets It &aret

e | fegh gaHt € U®eT J9a Waltsh geret A< |

|f"\f\

fearas  feahg
&5dTd AU™T SIAC

BitmraT |
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Office of Improvement Trust Ludhiana

To

Gian Chand Sharma

#911-G, S.B.S Nagar, Pakhowal Road
Ludhiana.

Memo no. LIT/4125 Dated: 04-09-2024
Subject: P/F Interlocking Tiles in Block-B, E, F & G in Shaheed Bhagat Singh Nagar.
It is to inform you that Trust office had allotted above said work vide |etter
no. 1496 Dt. 15-03-2024 to your firm. It is worth mentioning that Honourable Nationa!
Green Tribunal has ordered that only perforated tiles would be installed on road berms

rather than Interlocking tiles. So in compliance with the same you are directed to lay

only perforated tiles on road berms in the remaining area.

-SD-
Superintending Engineer

Improvement Trust
Ludhiana.

C} Scanned with OKEN Scanner



(3 Scanned with OKEN Scanner



W _:\-7._’ —
: "‘:-.__;““"‘—
k,,,_.f 'I }

-

i i.\_‘t"‘-.._:___ P CTIR
'\.1\ 5
"-
<=

g
<z
s
——
e AL
\,
ity waadl

S

L
e P ot
b — \_J_ e
< <
, {- r m g
I‘.
h,
-
Y
tl om

N4

=4

.\n

y AT

\

| =
L g— -
¥
|
\

£
L1

=i \'1.'L T

\
“*g"{:h

== '.I_-c;
==
- | =
| .
\

C o | ._“_..__u___ _,|.uw._ : |
g _m____ ._.:_._________: _____ __.____ _k__h “ z |

e —
i

LI i _______.__.____ . I
RTI )

| i L

ith OKEN Scanner

Scanned w

G






151 Annexure -2

LUDHIANA IMPROVEMENT TRUST

Fero_ze Gandhi Market, Ludhiana 141001
e-malI.Idh_ité_2009@yahoo.co.in
Ph:- 0161-5255405

To

M/S Subodh Batish,
#30, Circular Road, Near Gaushalla Market,
Ludhiana.

Memo No.LIT-2024-25/ Lyg ¢, Y Dated:- | § IX |y

Subject:  P/F Perforated Tiles on Road berms of Main Road in 129 Acre.

LR R R LR R R ORORURPUSOS

Reference to your e-tender NIT No.03/e-Tender/SE/LG-IT Ludhiana/2024-
25 of Sr.no. 02 for the subject cited work. It is intimated that your rates being the lowest

have been accepted by the competent authority as below :-

1) Estimate Cost = Rs. 2.00 Lakhs
2) Over all less = -25.00%
2) Tendered Amount = Rs. 1,50,060/-
3) Time limit = 1 Month.

You are requested to execute an agreement having detailed terms &
Conditions with the Trust within 7 days from the date of issue of this work order.

m

Super Cciwtl ¢ Engineer

(} Scanned with OKEN Scanner
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LUDHIANA IMPROVEMENT TRUST

Feroze Gandhi Market, Ludhiana 141001
e-mail.Idh_it_2009@yahoo.co.in

Ph:- 0161-5255405
To
M/S Subodh Batish,
#30, Circular Road, Near Gaushalla Market,
Ludhiana.
Memo No.LIT-2024-25/ 4Y3B S Dated:- | EJJX , 24
Subject:  P/F Perforated Tiles on Road berms of Main Road in 256 Acre.

RN RN R R 2 2 2
Reference to your e-tender NIT No.03/e-Tender/SE/LG-1T Ludhiana/2024-

25 of Sr.no. 01 for the subject cited work. It is intimated that your rates being the lowest

have been accepted by the competent authority as below :-

1) Estimate Cost = Rs. 2.00 Lakhs
2) Over all less = -25.00%
2) Tendered Amount = Rs. $,50,000/-

3) Time Yimit 1 Month.

You are requesied to exccute an agreement having detailed terms &

Conditions with the Trust within 7 days [rom the date of issuc of this work order.

lelee l/
Superinfeniting Engineer

(} Scanned with OKEN Scanner



153 h

M Gma" Prashant Manchanda <prashant.manchanda05@gmail.com>

Service of status report in O.A. 293/2023

Prashant Manchanda <prashant.manchanda05@gmail.com> 21 October 2024 at 19:23
To: Naginder Benipal <naginder.benipal@gmail.com>

P.F.A copy of status report filed by the Respondent no. 3 in the above said matter.

Regards

Prashant Manchanda,
Counsel for the Ludhiana Improvement Trust

4@ YOGESH MAINI VS STATE OF PUNJAB.pdf
1629K
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